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IN THE MATTER OF: 

Janaksinh Khushasinh Parmar ... Applicant 

Versus 

MoEF &CC, through Secretary & Ors ... Respondent 

AFFIDAVIT 

I, Janaksinh Khushasinh Parmar S/o Sh. Khushalsinh Parmar Rio 26, 

Bhagwan Nagar Chali,Nr. Ajit Society, Paldi, Ahmedabad 380007, do hereby 

solemnly affirm and declare as under:-

1. That I am the Applicant in above mentioned case and am fully conversant 

with the facts and circumstances of the same, hence competent to swear 

the present affidavit. 

2. That the accompanying rejoinder has been drafted by my counsel under 

my instructions and the contents of the same have been read over by me, 

same be read as part and parcel of this affidavit, which are not being 

reproduced herein for the sake of brevity. ::::::=:=>, L9-0~ 
Deponent 

VERIFICATION: -
~n-cL 

Verified at Delhi on this .Z:l. day January, 2026, that all the,contents of 

this affidavit are true and correct to the best of my knowledge and nothing 

has been concealed therefrom. ---:::-:. ,l9C ~ 
Deponent 

SOLEMNLY AFFIRMED· 
BEFORE ME 

~;__ 
V. S. BAXI 

NOTARY 
GOVT. OF INDTA 

rJP · & 11/~ (!).J. 6 
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